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esux of WBSIt t o n  FJLCT.

3264. SHRI P.O. THOMAS: WHi the 
PfW E IW BTiER be pteased to tiate:

rite Govemment have 
titioRsagainslaffiuxaferaste 

Ifom FJLC.T. Cochin Oimion to CMhira> 
puzfea mm m Thinjyartttiiam Panchayat in 
Eraaiojiam Disinct,

9^«iMterlSaeGcNOTni^ 
any steps to a aoqiiiFe flw lands lying on the 
sides of Ite m w vtnch have tMoooie 
twable due totte eflluK of waste and chemi
cals fm m FA a r.;

(c) if so, the detaSs thereof; and

(d) t̂m nianner in winch the owners of 
t!ase lands who aie sasiainiflg conlinuous 
loss an proposed to be oon^Mnsated?

(b) i  so, Ste nactoi dflie Gowemroenl 
thereto; and

{c)the1iHifay wtaichllieaasistanoeeMtfi 
thepfOMdW?

THE MMSnrER OF STATE IN THE 
MMSTRY OF URBMM O EVBjaPlieiT 
(SHRI iyiA fU iA CH AIJttO :(a }toic^T^ 
Gksvemnianl of Kamatefea sent a picposal 
ior the ungradaiioB of stums in Sangainro 
enwisa^ng the coverage of 349 siums in 
BangatofeciyaMring apapuMQnor€L36 
lald»a<anefflimatertcrrrtafHs.S1.7cwaes. 
This project hasbeenlonwdedtofheCtoiil. 
ofli«aiBiiuidsiorfinjwa^ Th«e
is no iwspoiM yet fnam tte Oowt of liBilw

teSetfm upefS
■ te in a P .

THE M ASTER OF STATE m THE 
MNISnrHY OF CHeilCALS/M ) FERTI.’ 
lZERSpaCHM TAM aHAI«):(i) Yes.Sir.

«b)Wo,Sir.

(1̂  Question does not

je!)̂ nceaoefliBentetstigingdhcitaiged 
by factory and ^  company has inirtineri 
necesaaiy p o ^ j^  conlrai devices, the 
<yjesiiDn of cowyensaaan to flie owwen of 
Ihe land does fnC arise.

lor Dwwtepi

SHRI MAMBENDRA SHAH: 
SHRS CHETAN P.S 

CHMIHAM:

HH the Mnsterof FOODbe pteasad to

M  the number of appfcalinws for sal
ting qpof sugar mias in Uttar Pradesh pend> 
ing eo0i te  Union Goeemmewl;

r the Union Go

3265. 8ASAVARAJES>
W A »; im  the IMster of URBAN OEVB.- 
OPM 0IT be pleased to stale:

fa) wtie^tteGoverncnentofKaraa- 
taka han submiSBd a proposal to te  ihioo 
Gowemmefit tor Cenftal assistance tor tie 
dewekapment of Bangalore dly;

r m « 5 i n  UBaffPcadaahal 
t haws eapacily to utilise oidy 30 per

I sugarcanepfoduoad inlheSterte;

tc) the seasons for delay inc 
appfcatacs for celling up M 
t»Stete;and

(d)tte«neby whid) ai the

THE IM S TE R  OF STATE m 7> 
IM S TR Y  OF RX30 (S m i TAmiN 
GOGOII: on 3Q.SL 1,21
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tions receivedforgrant of Industrial Licences 
for seding up of new sugar factories in the 
State of Uttar Pradesh were pending with the 
Ministry of Food.

(b) The utilisation of sugarcane for 
manufacture of sugar during the sugar years 
1987-88 to 1989-90 in the State of Uttar 
Pradesh has been as under:-

S u g a r  Y e a r %  o f  c a n e  u t i l i s a t i o n

1987-88 32.2

1988-89 2 7 A

1989-90 34.2

(c) and (d). Licensing Policy guidelines 
for sugar industry for the sugar year 1991 -92 
and the 8th Five Year Plan (1992-93-1996- 
97) have been revised recently. All pending 
applications, including the applications re
ceived from the State of Uttar Pradesh, would 
now be considered as per this revised policy.

[ T r a n s l a t i o n ]

Expenditure Incurred on Schemes of 
Science and Technology

3267.SHRIVILASRAONAGNATHRAO 
GUNDEWAR: Will the PRIME MINISTER be 
pleased to state:

(a) the expenditure incurred on various 
schemes relating to science and technology 
during the last two years year-wise and 
scheme-wise; and

*(b) the details of the achievements made 
under these schemes?

MINISTER O F STATE IN TH E MINIS
TR Y OF PERSONNEL. PUBLIC GRIEV
ANCES AND PENSIONS (SHRIMATI MAR
GARET ALVA): (a) and (b). Infomiation is 
being collected and will be laid on the Table 
of the House.

[ E n g l i s h ]

Central Capital Investment Scheme

3268. SHRI SIMON MARANDI: Will the 
PRIME MINISTER be pleased to state:

(a) whether the Central Capital Invest
ment Subsidy Scheme for small scale indus
tries has fc>een launched;

(b) if so, the details of such small scale 
industries in Bihar. Uttar Pradesh. Orissa 
and West Bengal which have applied for 
subsidy under the said scheme;

(b) the State-wise details of central 
assistance provided to them so far and the 
progress made by them in the matter of 
setting up of their projects; and

(d) the reasons as to why many units are 
not making any progress in this regard?

TH E MINISTER OF STA TE IN TH E 
MINISTRY O F INDUSTRY (PROF. P.J. 
KURIEN): (a) to (d). In view of the Policy 
measures for Promoting and Strengthening 
Small. Tiny and Village Enterprises an
nounced on 6th Augusf91 which also in
clude a new scheme of Integrated Infrastruc
tural Development (including Technological 
t>ack-up services) for small scale industries 
to facilitate locatbn of industries in r u r a l/  

backward areas, the Government do not 
consider it necessary to introduce a scheme 
of Central Investment Subskly for small scale 
units in rural areas and backward regbns.

Food Processing Industries in Uttar 
Pradesh

3269. SHRI BHUWAN CHANDRA
KHANDURI:

SHRI BALARAJ PASSI:
DR. LAL BAHADUR RAWAL:

Will the Minister of FOOD PROCESS
ING INDUSTRIES be pleased to state:


